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ﬁ Office of the Charity Commissioner
Government of Maharashtra

==

Introduction

Welcome to Charity Organization website. Now we will

understand the procedure for online registration of

Society under the Society Registration Act, 1860.




ﬁ Office of the Charity Commissioner
Government of Maharashtra

==

Caution

Name of the Society to be registered, shall not be

Identical with the name of any Country or any State or
resembled with any body constituted by the Government
or any local authority or which is prohibited under
Emblems and Names (Prevention of Improper Use) Act,
1950 such as India / Maharashtra Education Society /
Corruption eradication / Human Rights Committee.




ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Firstly, move on to the
charity organization
website

charity.maharashtra.gov.in.

charity.maharashtra.gov.in



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Now click on “New User
Reqgistration”.



g Office of the Charity Commissioner

Government of Maharashtra

==

Fill every necessary
information in the boxes
displayed on the screen for
New User Registration.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

In this way, fill up the
form properly and also
create your own user
name and password
(note them somewhere
for memory).



g Office of the Charity Commissioner

Government of Maharashtra

==

For Security reason, type
figure, number seen on

the screen, as it is.



Office of the Charity Commissioner

Government of Maharashtra

Click on “Register”.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

I Data has been saved successfully I

Your form will be
registered and you will
get the respective

message.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Data has been saved successfully

Now click on “Login”.



g Office of the Charity Commissioner

Government of Maharashtra

==

Here, type your
registered user name

and password.



g Office of the Charity Commissioner

Government of Maharashtra

==

For Security reason, type
figure, number seen on

the screen, as it is.



Office of the Charity Commissioner

Government of Maharashtra

Now click on “Login”.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Now you are on your

Home Page.



g Office of the Charity Commissioner

Government of Maharashtra

==

You can avail the
benefits of services
displayed in the colorful

boxes.



g Office of the Charity Commissioner
Government of Maharashtra

==

Directions for online Registration of Society

Applicant shall submit online application.

Before starting the procedure, keep the necessary documents with you and
scan and save them on desktop.

Those documents shall be 150 DPI in size and in black and white.

For list of necessary documents, please click on “Preliminary Procedure” on
Home Page of our website.

After login, click on “Register A Society”.

After clicking on “Register A Society”, fill the form properly.




ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Now click on “Register
A Society”.



g Office of the Charity Commissioner

Government of Maharashtra

==

Fill every necessary
information in the form
displayed on the screen.



g Office of the Charity Commissioner

Government of Maharashtra

==

Screen will display name
of the Applicant and
other details.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

Click on “Edit” for filling
the remaining
information of the
Applicant such as
Aadhar Card Number,
Pan Card Number.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Now click on “ADD
MEMBER?”, for filling the
Names of Members and
their other information.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

Fill every necessary
information of Members,
in the form displayed on
the screen. Itis
mandatory to fill
information in the box
where star sign is there.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Atfter filling information,
click on “SAVE".



g Office of the Charity Commissioner

Government of Maharashtra

==

Mention the Mode of
Succession of Members
as per the provisions in

your Sub-Rules.



g Office of the Charity Commissioner

Government of Maharashtra

==

Minimum number of
Members shall be 7 and
Maximum can be any
number.



g Office of the Charity Commissioner

Government of Maharashtra

==

Mention objects of the
Society by putting a tick
mark in the respective
box.



m Office of the Charity Commissioner

Government of Maharashtra

==

If your Society has any
movable or immovable
property, then fill
information regarding
Sources of income,
Annual income. If not,
then don’t click.



g Office of the Charity Commissioner

Government of Maharashtra

==

Then click on “ADD
MOVABLE
PROPERTY".



g Office of the Charity Commissioner

Government of Maharashtra

==

Fill every necessary
information regarding
movable property, in the
form displayed on the

screen.



g Office of the Charity Commissioner

Government of Maharashtra

==

After filling information,
click on “SUBMIT".



g Office of the Charity Commissioner

Government of Maharashtra

==

Now, click on “ADD
IMMOVABLE
PROPERTY".



m Office of the Charity Commissioner

Government of Maharashtra

==

Fill every necessary
information of
Immovable property, in
the form displayed on
the screen. Itis
mandatory to fill
information in the box
where star sign is there.



g Office of the Charity Commissioner

Government of Maharashtra

==

Atfter filling the
iInformation, click on
“SAVE".



m Office of the Charity Commissioner

Government of Maharashtra

==

Fill every necessary
information regarding
communication details
and other, in the form
displayed on the screen.
It is mandatory to fill
iInformation in the box
where star sign is there.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Upload following documents:-

1.

Application for
Registration of a Society.
Memorandum of
Association.

Consent Letter of
Members.

Authority Letter from
Board of Members.

Board Resolution copy.



m Office of the Charity Commissioner

Government of Maharashtra

==

6. Trust's office address proof.

7. NOC for Trust Office Address.

8. Address proof of all members.

9. Identity proof of all members.

10. Self - Declaration.

11. Application regarding
exemption from paper
publication. (Affix Rs.10/-
court fee stamp).

12. Vakalatnama (if submitted)



g Office of the Charity Commissioner

Government of Maharashtra

==

13. Schedule 1,2 and 6.
14. Rules and Regulations.

15. Any Other Document.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

While making entries in
Society Registration
Form, if work is left

incomplete, then click on
“‘SAVE AS DRAFT”,



g Office of the Charity Commissioner

Government of Maharashtra

==

In Payment mode select
“online” or “offline” mode.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Now click on “SUBMIT". If
information is incomplete,
you will get the message.
Fill respective information.
You will get the message
once your application is
submitted online. For e.g.
Your Society Application is
submitted successfully

Your SRN No.
{GBR/10944/1860/17}



m Office of the Charity Commissioner

Government of Maharashtra

==

Click on “Online
Payment” and then
Select the respective
SRNumber and click on
“PROCEED TO
PAYMENT” button and
click on “PAY” button.



g Office of the Charity Commissioner

Government of Maharashtra

==

Select any one of
the payment option
available on the

screen.



ﬁ Office of the Charity Commissioner

Government of Maharashtra

==

Click on “Proceed for
Payment”.



g Office of the Charity Commissioner

Government of Maharashtra

==

On the Homepage of
your login you can see
the status of your
application.
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m Office of the Charity Commissioner
Government of Maharashtra

==

After online submission of application, Applicant or his
Representative or his Advocate should remain present
within 30 days from the date of submission with all original

documents and contact Superintendent, Society
Registration and if the applicant have selected offline
payment mode then has to pay the Society Registration
fees of Rs.50/- and also the Trust Registration fee as per
the property of the trust in the office.
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